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{Shri Krishna Chandra Haider] 
cutta port and whether the minimum 
quantity o f 40,000 cusecs o f water w ill be 
allowed to come from Ganga to save the 
Calcutta port Today being the last day 
o f the session, I would request you to 
direct the M inister o f Parliamentary 
A ffairs or the M inister concerned to make 
a statement today during the course o f the 
day

(II) O p e n in g  o f  S r in a g a r-R a w a l p in d i
AND SUCHBTGARH-SIALKOT ROAD*

SH RI BAJLDFV SIN GH J A SR O T H A  
(Jammu) T he plea to open roads from 
Sri nagar to Rawalpi ndi and from Suchet- 
garh to Sialkot in Jammu and Kashm ir 
appeared in  Hindustan Tim es newspaper 
o f  K th  July on account o f the statement 
made by Shri Mohammed A fzal Beg, the 
Deputy C h ief M inister o f Jammu and 
Kashm ir T his pertain* to a very impor
tant matter o f public interest, political 
importance and, as such, I would request 
the Hon'ble M inister concerned to make 
a statement today on the floor of the 
House regarding the action o f the Govern 
ment on the subject

13 44 hr*.
{MR D b pUTY-SpbaKbr in theCkair]

(III) F in a n c ia l  A ss ist a n c e  g iven  t o  
K a r n a t a k a  fo r  D ro u g h t  R el ief  W orks

SH R I S N A N JESH A G O W D A  
<Hassan) M r Deputy-Speaker, Sir, 
I  would like to draw the attention of the 
Central Government, particularly, the 
Finance M inister that, m  his reply to a 
question on 6th August regarding the 
funds allotted to various States for drought 
relief works particularly to Karnataka, 
he was pleassd to say that Rs 4 5 crores 
'were released for drought relief works 
In this context, I would like to say that 
during 1972-73 and 1973-74 there was 
failure o f rams in the Stat«*, in  so many 
districts, and there was no water tc drink 
no food to eat and no fodder for cattle 

T h a t was the situation D uring those 
years also the Government o f India was 
pleased to send a Central team and released 
crores o f rupees to the Karnataka Govern
ment to spend on drought relief works 
W hile allotting money on drought relief 
w irk , the Government of Ird ia took pains 
m  g ving money to Karnataka State also 
I thank the Goverrment o f India for that 
But in that regard I would like to  say 
that the Government o f India did not 
have any check over the exp-nditure made 
b y the States, particularly in  Karnataka

During 1972-73 and 1973-74, so many 
agencies were empowered to spend this 
■money PW D  was empowered to spend 
m oner o a  various works such as to pro* 
w ide labour in villages. T h e  State Mar

keting Cooperative Federation w ftialso 
empowered to supply food, seeds end 
manure to such families as were affected 
by it . I  am sorry to say that the Coopera
tive Federation which was entrusted to 
supply mmure and foodgrams to those 
affected areas did a lot o f scandal m  my 
State T h e concerned authority gave 
an order to them to supply free seed to  
the poor farmsr» who had no seeds for the 
next c lining season for sowing purposes, 
bscvise the rain was likely to come But 
you know, what happened was that the 
free seed* which were to be supplied to 
the poor farmers were given to somebody 
else against bogus names

M R  D E P U T Y -S P E A K E R  Your 
time is up

SH RI S N AN JESH A  G O W D A  I 
want some more time

M R  D E P U T Y -S P E A K E R  No* be
cause muter;, are b*ing raised under rule 
377

SH R I S N AN JESH A  G O W D A  In 
that regard, I am sorry to say that the 
mon*y w* misused by so many political 
leaders who were occupying high offices 
They b 'c im e M inisters and Cabinet 
M inisters in  that Government I am 
sorrv to say that the Government o f India 
is n jt  taking any interest in having a check 
over the money given to those States even 
though swindling has taken place I have 
a record before me T h is is the Rep >rt 
o f the Public Accounts Committee which 
was concurred w ith by the Congress 
Members also

SH R I K  L A K K A P P A  (Tumkur)
I am on a point o f order

SH R I S N A N JESH A  G O W D A  I 
do not know why that R *portis not 
considered

SH RI K  L A K K A P P A  He is br ng- 
ing all the e th in g — Congress (Interrup
tions)

M R  D E P U T Y -S P E A K E R  He is 
only qu»tmg for the Public Accounts 
Committee’s Report

SH RI S N AN JESH A G O W D A  So 
far, no a^rion has been taken on thar I 
request the Government o f India and the 
Financ* M  n ster particularly to probe 
into this matter and rake an appropriate 
action

( iv) R epo rted  St r ik e  F or  T w o  H ours 
b y  L I C  B m pl o y b bs  a l l  ovbr  t h e  C ou n 

t r y  o n  4-8-1977

SH R I D IN E N  B H A T T A C H A R Y Y A  
(Serampore) W ith your permission, 
Sir* I  want to raise a  matter o f public im
portance On the 4th o f this month, more
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than 47,000 employees o f the Life 
Insurance Corporation o f India through
out the country demanded is  per cent 
bonus under the old agreement which was 

modified by the previous Congress Go
vernment wrongly and illegally They 
■stopped work for two hours

T h is  Janata Party, in their manifesto 
also a surei before election*- that any
thing wrong that was done to the weaker 
sections or the employees or the peasantry 
w ill be rectified Here is a ca e which 
was discu sed here in thi House in the 
last Lok Sabha from both side* and unani
mously it was taken for granted that the 
Government o f India had done some
thing which was unprecedented in the 
history o f our country Moreover, the
agitation that they started on 4th will 
continue and the situation will further 
deteriorate i f  Government doe not comi 
forward immediately with certain actum  
in respect of payment o f bonu as per th<_ 
agreement that the JLIC employees hid 
w i th the management

I also want to raise— as today is the 
last day— the question o f payment of mini 
mum bonus which was taken awav by the 
previous Government by an amendment 
o f  the Bonus Act There have been re
presentations Irom all quarters The 
State Governments o f West Bengal and 
Kerala have made representations to the 
Central Government to come forward 
immediately with a statement with regard 
to their decision on payment of mm mum 
bonus The Durga Puja in West 
Bengal is coming, the Onum festival in 
Kerala 1 o m in g , Diwali is also coming, 
before these festivals, i f  the questit n of 
bonus is not settled if the announcement 
is n it  made the workers will not Ktep 
quiet and they will be compelled t fart 
an agitation on this I would request the 
Labour Minister who is here to b t kind 
enough at least to exprcrs ro pell out 
as to what 1 the desm o f the Govern 
ment what the Government 1 going n  
do with regard to payment of minimum 
bonus and also ab jut payment o f bor ur, 
as per agreement, to the JLIC employees—  
which was modified by the previous G o
vernment A  large number of MPs 
have made a rep re entation to the Finance 
M inister to do something m this matter 
Today is the last day We also demanded 
1 hat there should be a discussion on this 
issue But nothing has been done I 
do not know what the Government is 
going to do m  this matter The Labour 
M inister must reply, S ir He is here

(v) M aharashtra K a rnataXa  Bo u n d a r y  
Disptm
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